IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 24.01.2025

7 Notified
Case No. Courtjamount
Fee

1 |HK MOHANTA [6001/2025(24.01.2025 |[BLAPL/184/2025 |10 | c |
2 |p BEHERA  |6005/2025(24.01.2025 |ABLAPL/308/2025 |10 | c |
|3 |S.MOHARANA |6011/2025(24.01.2025 [WP(C)/25088/2024 |10 | c |
4 |s Das 6037/2025(24.01.2025 |[WP(C)/1131/2025 |10 | c |
5 |s BEHERA  |6052/2025(24.01.2025 [WP(C)/4982/2020 |10 | c |
6 |N CH SINHA |6061/2025(24.01.2025 [WP(C)/8540/2024 |10 | c |
T 0o |6067/2025(24.01.2025  [We(C) /833/2025 |10 c
JITENDRA
8  |KUMAR 6071/202524.01.2025  |WP(C)/28435/2024 |10 C
MISHRA (2)
9 |P L MISHRA |6075/2025(24.01.2025 |WP(C)/1876/2025 |10 | c |
10 |P L MISHRA |6076/2025(24.01.2025 |WP(C)/1801/2025 |10 | c |
11 |p L MISHRA |6077/2025(24.01.2025 |WP(C)/1900/2025 |10 | c |
12 |A K BEHRA |6082/2025(24.01.2025 |SA/161/2001 7 | o |
document
available
13 |P K JENA  |6083/2025(24.01.2025 |WP(C)/20157/2012 7 in dms, [U
court fee
to be paid
14 M K MOHANTY |6084/2025(24.01.2025 |WP(C)/33345/2022 |7 | v |
115 |Y DAS 16086/202524.01.2025 |[WP(C)/39313/2021|7 | v |
116 |C SAHU 16087/2025(24.01.2025 |[WP(C)/1518/2024 |7 | v
117 |c sAHU 16088/2025(24.01.2025 |WP(C)/1432/2024 |7 | o
118 |C SAHU 16089/202524.01.2025 |WP(C)/1450/2024 |7 | v |
19 |R K SAHOO |6090/2025(24.01.2025 |WP(C)/3888/2024 |7 | v |
20 |J sAHOO 16099/2025|24.01.2025 |WP(C)/10185/2024 |7 | v |
21 |P BASTIA  [6102/2025(24.01.2025 [WP(C)/19404/2018 10 | lc |
22 M DAS 16103/202524.01.2025 |FAO/545/2024 7 | v
23 |s PANDA 6107/202524.01.2025 |SA/61/2002 7 | v
24 |J D MUDULI |6109/2025(24.01.2025 |WP(C)/10185/2024 |7 | v
25 |H B MONGRAJ|6111/2025(24.01.2025 |WP(C)/8481/2013 |7 | v
26 |G S MOHANTY |6112/2025(24.01.2025 |TRPCRL/88/2024 |7 | v
27 |J RANU 6113/2025|24.01.2025 |WP(C)/1305/2025 |10 | lc |
28 |J D MUDULI |6117/2025(24.01.2025 |[WP(C)/23690/2024 |7 | v |




document

available
29 |P K DASH  |6118/202524.01.2025 [WP(C)/9201/2006 |7 in dms, [U
court fee
to be paid
130 |S K BISWAL |6119/2025|24.01.2025 |CRLMC/3459/2022 |10 | c |
31 |D PRADHAN [6121/2025(24.01.2025 |[WP(C)/17051/2011 7 | oo
32 |B P PARDHI |6124/2025(24.01.2025 |WP(C)/2145/2023 |10 | lc |
133 M DAS 6125/2025|24.01.2025 |WP(C)/2145/2023 |10 | c |
BHABANTI
34 |PRASAD 6126/2025(24.01.2025 |WP(C)/2142/2023 |10 c
PRADHAN
35 |P K PANI  [6127/2025|24.01.2025 |CRLMC/3489/2024 |7 | o |
|36 |MADAN DAS |6128/2025(24.01.2025 |WP(C)/2142/2023 |10 | c |
37 |B K SWAIN |6129/2025(24.01.2025 |WP(C)/2145/2023 |10 | c |
38 |B K SWAIN |6130/2025(24.01.2025 |WP(C)/2142/2023 |10 | c |
BHABANTI
39 |PRASAD 6131/2025(24.01.2025 |WP(C)/2143/2023 |10 c
PRADHAN
|40 |MADAN DAS |6133/2025(24.01.2025 |WP(C)/2143/2023 |10 | lc |
|41 |B K SWAIN |6134/2025(24.01.2025 |WP(C)/2143/2023 |10 | c |
|42 |H K MOHANTA 6135/2025(24.01.2025 |WP(C)/11637/2024|10 | c |
BHABANI
43 |PRASAD 6136/2025(24.01.2025 |WP(C)/2144/2023 |10 c
PRADHAN
document
available
44 |s K RATH  [6137/2025(24.01.2025 |0JC/17404/1997 |7 in dms, [U
court fee
to be paid
|45 |MADAN DAS |6138/2025(24.01.2025 |WP(C)/2144/2023 |10 | c |
SUBHA KUMAR
46 |-cnra 6139/2025(24.01.2025 |WP(C)/840/2025 |10 c
|47 |B K SWAIN |6140/2025(24.01.2025 |WP(C)/2144/2023 |10 | c |
|48 |C R NAYAK |6141/2025(24.01.2025 [WP(C)/22040/2015 |7 | v
149 |R K DAS 6142/2025(24.01.2025 |[WP(C)/2142/2023 |10 | lc |
|50 |KSHIESH 16145/202524.01.2025 |CMP/1168/2024 |7 | v
51 |B K PATI  |6148/2025(24.01.2025 |WP(C)/68/2025 |10 | lc |
52 |K C SWAIN |6149/2025(24.01.2025 |CRLMC/2832/2024 |7 | v
53 |P N NAYAK |6151/2025(24.01.2025 |[WP(C)/32558/2024 |7 | v
|54 |M BEHERA  |6153/2025(24.01.2025 |WP(C)/11883/2010 |7 | v
R K
‘55 MOHAPATEA ‘6156/2025‘24.01.2025 WP (C) /3888/2024 ‘10 ’ ‘c ‘
|56 |M BEHERA  |6157/2025(24.01.2025 |[WP(C)/10279/2003 |7 | oo
57 |N C SINHA |6159/2025(24.01.2025 |WP(C)/20840/2022|10 | c |
RANJAN KU
‘58 SAHOO ‘6161/2025‘24.01.2025 WP (C) /3888/2024 ‘10 ‘ ‘c ‘
59 |G K NANDA |6162/2025(24.01.2025 |WP(C)/343/2025 |7 | v |




60 |G R PTRA  |6163/2025(24.01.2025 |CRLMC/555/2022 |10 | c |
61 |S K NAYAK |6165/2025(24.01.2025 |WP(C)/3888/2024 |10 | c |
62 |M BEHERA  |6166/2025(24.01.2025 |WP(C)/14386/2010 |7 | |
63 |S. BARIK  |6167/2025(24.01.2025 |CRLREV/253/2022 |10 | c |
64 |R C NAYAK [6168/2025(24.01.2025 |[WP(C)/1140/2025 |7 | |
KARTIK
65 |CHANDRA 6169/202524.01.2025 |CRLREV/356/2022 |10 C
TRIPATHY
66 |J P KAR 16170/2025(24.01.2025 |CRLREV/125/2024 |7 80.00,3*80 (U |
67 |J P KAR 6172/2025(24.01.2025 |CRLREV/361/2022 |10 | c |
68 |S NAYAK 6174/2025(24.01.2025 [WP(C)/1075/2025 |7 | v
69 |G sarOO 6176/2025|24.01.2025 |CRLREV/380/2022 |10 | c |
|70 |L BEHERA  |6177/2025(24.01.2025 |BLAPL/7944/2024 |10 | c |
171 |G saHOO 6178/2025(24.01.2025 |CRLREV/383/2022 |10 | c |
document
available
72 |P K MISHRA |6180/2025|24.01.2025 |CRLMC/582/2015 |7 in dms, [U
court fee
to be paid
73 |S. BARIK  |6181/2025|24.01.2025 |CRLREV/395/2022 |10 | c |
|74 |J M BEHERA |6183/2025(24.01.2025 |CMP/481/2023 7 6.00,3*6 U |
KARTIK
75 |CHANDRA 6184/202524.01.2025 |CRLREV/436/2022 |10 C
TRIPATHY
76 [MRNOT KUMAR |61 65/2025 |24.01.2025 [P (C) /10296/2013 |7 U
PANI
document
available
77 |G ROUT 6187/202524.01.2025 [WP(C)/15379/2020 |7 in dms, [U
court fee
to be paid
78 giE?J KUMAR 16190/2025 [24.01.2025  |WP(C) /10296/2013 |7 U
179 |G saroO 6191/2025(24.01.2025 |CRLREV/451/2022 [10 | c |
80 Eiﬂ?J KUMAR 16193/2025 [24.01.2025 WP (C) /41850/2023 |7 U
181 |G SAHOO 16194/202524.01.2025 |CRLREV/479/2022 |10 | lc |
182 |G SAHOO 16196/2025(24.01.2025 |CRLREV/487/2022 (10 | lc |
83 |M K SWAIN |6198/2025(24.01.2025 |CRLREV/19/2023 |10 | lc |
|84 |S. MOHARANA |6199/2025(24.01.2025 |CRLA/738/2024 |10 | lc |
85 |G R PTRA  |6200/2025(24.01.2025 |CRLREV/26/2023 |10 | lc |
86 |R SETHI 6201/2025|24.01.2025 |CRLREV/77/2023 |10 | c |
187 |J K MISHRA |6230/2025/24.01.2025 |WP(C)/16837/2024 |10 | c |
S. P.
‘88 ‘SAMANTA ‘6231/2025‘24.01.2025 WP(C)/33138/2024‘1O ’ ‘c ‘
189 |D BISWAL  |6239/2025(24.01.2025 |WP(C)/23797/2013|10 | lc |
190 |R. MOHANTY |6248/2025(24.01.2025 |WP(C)/1755/2025 |10 | lc |
91 |D. BISWAL |6262/2025(24.01.2025 |WP(C)/462/2025 |10 | c |




192 |JK MOHANTY |6265/2025(24.01.2025 |BLAPL/487/2025 |10 | lc |
|93 |A.MOHANTY [6291/2025(24.01.2025 |WP(C)/25121/2023 |10 | c |
|94 |B.C.PANDA |6325/2025|24.01.2025 |ABLAPL/644/2025 |10 | c |
|95 |P.PARIDA  |6332/2025(24.01.2025 |ABLAPL/641/2025 |10 | c |
96 |D. P. DAS |6340/2025(24.01.2025 |WP(C)/280/2025 |10 | lc |
|97 |KSHITISH  |6344/2025(24.01.2025 |CRLMC/4175/2024 |10 | c |
|98 |M. K. SWAIN|6346/2025(24.01.2025 |TRP(C)/13/2025 |10 | lc |
99 |A.K.NAYAK [6347/2025(24.01.2025 |ABLAPL/9110/2024 |10 | lc |
SOVENSWAR
100 |*0 ook 6348/2025(24.01.2025 |TRPCRL/3/2025 |10 c
BRAJA MOHAN
101 [ et 6355/2025(24.01.2025 |WP(C)/1799/2025 |10 c
SUSHREE
102 |[SENAPATI  [6366/202524.01.2025 [WP(C)/1320/2025 |10 c
MOHAPATRA
NIRANJAN
103 | rok 6367/2025(24.01.2025 |WP(C)/1020/2025 |10 c
JANMEJAY
104 oY 6370/2025(24.01.2025 |CRLMC/4774/2024 |10 c
UJWALA
105 | o et mag [6372/2025(24.01.2025  [CRLMC/35/2025 |10 c
1106 M. K. RATH [6374/2025(24.01.2025 |CRLMC/266/2025 |10 | c |
ABINASH
107 [ oxpanay  |6377/2025(24.01.2025  |RPFAM/336/2024 |10 c
B. D.
108 | oo 6381/2025(24.01.2025 |WP(C)/28283/2024 |10 c
ASHUTOSH
109 | ranmy 6384/2025(24.01.2025 |WP(C)/1790/2025 |10 c
LAXMI
110 |1 v 6394/2025(24.01.2025 |WP(C)/64/2025 |10 c
111 B K PATI  |6398/2025|24.01.2025 |WP(C)/1155/2025 |10 | c |
112 |S K SUNDARA |6418/2025(24.01.2025 |MACA/813/2019 |10 | lc |
1113 R R DAS 6420/2025|24.01.2025 |WP(C)/30399/2024[10 | c |
1114 |S DASH 6422/2025[24.01.2025 |WP(C)/27842/2024 |10 | c |
1115 [B.K. SWAIN [6424/2025(24.01.2025 [WP(C)/1399/2025 |10 | c |
SAMEER
116 |2k pag 642972025 (24.01.2025 WP (C)/2145/2023 |10 c
117 |[B B ROUT  |6431/2025(24.01.2025 |ABLAPL/4040/2024 |10 | lc |
PRADIPTA
118 | oo 6432/2025(24.01.2025 |ABLAPL/638/2025 |[10 c
1119 M SABAR 16434/2025(24.01.2025 |WP(C)/24759/2013 7 | o
6.00,3%6
120 |M SABAR 6435/2025(24.01.2025 |WP(C)/25126/2024 |7 DOWN LOAD |U
COPY
26.00,3%26
121 |J P KAR 6437/2025(24.01.2025  |WP(C)/13410/2007 |7 document |U
in dms
|122 |S.CHOUDHURY [6439/2025(24.01.2025 |ABLAPL/628/2025 |7 | v |




1123 |A.K.MOHANTY |6443/2025 |24.01.2025

WP (C)/31894/2024 |7

|

1124 |J.C.BARAL |6444/202524.01.2025

WP (C)/1643/2025 |7

|

1125 |J.C.BARAL |6445/202524.01.2025

WP (C)/1650/2025 |7

| | |

Total 1121

|

NIC



